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MR. SPEAKER: I may tell the hon. 
Ml'muers that I have made arrange-
ments now to scc that simultaneously 
both Hindi and English versions arc 
laid on the Table of the House. But 
thcre are certain practical difficulties 
·about major reports. First of all, there 
is printing facility which we are trying 
to augment ..... (Interruptions) Don't 
record. (lnterTuptions)** We are 1ry-
ing to have both the versions placed 
simultaneously. 

(Interruptions)· • 

MR. sPEAKER· 1 am not going to 
be dictated. . 

(Interruptions)· • 

MR. SPEAKER: Please do not re-
<cord. 

Dr. Ramji Singh 

---
**Not recorded. 

(CA) 

12.00 bra. 

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE 

REPORTED FALL IN PRICES OF AGRICUII-
rURAL PRODUCTS' 
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TIlE MINTSTER OF AGRICULTURE 
AND IRRIGATION (SUR! SURJIT 
SINGH BARNALA): Sir, in the first 
place I would like to bring to the 
notice of the Hon'b1e Members that 
price!' of agricultural ("ommodities 
are, by and large, marked by stability 
and there has been no fall in these 
prices as such whether we compare it 
by the pOSition as obtaining in March 
l!l77 or a year ago in the closing 
months of 1977. The all-India price 
index for agricultural products in 
March 11177 was 170.0 and in October 
1977 it was 172.6. As compared to 
this, the price index for agricultural 
products for October 1978 comes to 
173.9 which is fractionally higher than 
last year. 

. As regards the open market prices 
of individual commodities referred to 
by the JIon'ble Members, it may be 
menti(med that the position in respect 
df rice and jowar ilt by and large, stable; 
in the case of bajra, the prices are 
lower by 17.3 per cent as compared to 
rather high level around this time last 
year. Even in case of. bajra, the de-
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cline is not significant as comp.ared tu 
tbe price prevailiDi since the last few 
monas. 

It may be pointed out that in 1977-78 
we had a bumper footigrain crop of 
125.6 million tonnes which was 14.44 
million tonnes higher than the previous 
yew. If this is kept in view, the stabi-
lity in overall foodgrains price index 
is really remarkable. 

Prices of some of the inputs have 
increased relatively more than those of 
foodgrains Or agricultural commodities 
as a whole. For example. the prices 
of tractors, electricity. and cement 
have gone up sinCe last year. How-
ever, due to special attention given by 
Government the prices of SOme of the 
important inputs sueh a fertilisers. 
diesel oil. lubricant oil have been kept 
fairly stable. Actually. in tht case of 
fertilisers Government has carried out. 
six reductions between July 1975 and 
October 1977 including a reduction 01 
Rs. 10(1/- per tonne Of Ul"('a carried out 
in October last year. 

Although the price indices for agri-
cultural inputs over the last ~even or 
eight years show a larger rise as com-
pared to the increases in the indices of 
prices of agricultural commodities. it is 
relevant to note that costs of above 
inputs form a part of the total cost in 
which human and animal labour, rent 
of land and depreciation of farm 
buildings etc. are all included. 

As regards prices of industrial goods, 
in some cases, e.g. cotton textile, 
vanaspati, bicycles and soap increases 
in Pl'ice index are either comparable or 
sIighUy higher than those in the index 
of [&ericuUural commodities. For some 
items of rural consumption. such as, 
kerosene oil, utensils and bricks the 
price index is higber than that for 
Blricultural commodities. 

The Hon'ble Members would appre-
ciate that keeping in view the increases 
in input cost and other factors, Gov-
ernment has since last year given in~ 

cre... in the procurement prices of 
wheat, paddy, coarse grains, and in the 
minimum support prices fOr gram, as 
well as groundnut, soyabean and sun-
Rower seed. 

The Government is keeping a close 
watCh on the prices of various commo-
'lities and price trends in the agricul-
tural and non-agricultural sectors. 
Measures are also being taken to step 
up agricultural production tbroulb 
research, development programmes and 
provision of infra-structural facilities 
SO as to raise the productivity and 
total returns to the farmer. 
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Mini mum support prices should be 
fixed for tl'le prinCipal crOils, both 
food a nd commercial crOps, and they 
should be announced well before the 
'Sowing season to facilitate investment 
-aechions by the farmers. 

w fuir 'q"~ ~ <fT' ~ t for. ~ it. 
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The Committee observe that the 
'Cost oJ production data made avail-
able to the Agricultcral Prices Com-
mission at the time of consideration 
of the pricining policy is generally 
out-dated and incomplete. 

The Committee understand that ex-
isting process of fmalising the data 
is rather long, which causes delay in 
flnalis~ltion of the figures. 

The Committee recommend that 
Government sl,ould devise suitable 
procedure whereby the data made 

available to Agricultural Prices Com-
mission is relatively recent and fully 
representative, ao..as tom..ake for a 
realistic approach in arriving at the 
prices for foodgrains. 

~ !fiT ·Wfi ~ .fit; ~~'q'( ~ 
1filfhIR ~ ~ f~~ 20 ~ 
if W t, ~ f.f;fi~ if; ffiN. ~T t I 

~1mf~~~t ~ ~f¥t 
~~~~if ~~-
"The fanners' due: An increase in 

procurement support price is a nces-
sary incentive to persuade the fa'I'Jner 
to make greater aHorts." 
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The< slightly' higher procurement 

and support prices of wheat and gram 
recommended by the A.P.C. for the 
next sowing season are not likely to 
provide any significant relief to the 
vast majority of working farmers in 
the country. 

This loot o~ the farmers now has 
assumed a new dimension, because of 
the countrywide decline in the prices 
of agricultural produce, and in sharp 
contrast to the rapid increase in the 
prices of manufactured goods. 

Th"re is need for building pressure 
in favour of a fair price policy for 
agricultural produce. 

~ ~ if, ~~1 ~, it~ 
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"Price policy for rabi season: The 
Government has done well in releas-
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[1'r .. \"~T f"'~l 
ing the APC's Report on the price for 
wheat and gram for 1978-79 crop at 
the start of the rabi season." 
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It :s said that kJwer price of food-
grains would check inflation, but this 
did not happen; so it is wrong to say: 

"The rise in foodgrains prices has 
been the single most-important elt-
ment in stoking the fire of inflation." 
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~ fCfi ~ if; !'C9 ~ ~ it ~ 
~ ~ 'n: fir;;cfi ~ ~ ~ <tiT 
w~r~)'IT ~-1'@ ~ CfCfi ~Tm ~ I 

"The issue boils down to a simple 
argument whether an increase in 
the price of farm products provides 
an incentive for inflation which the 
Government and the pe'oplc dread, 
or whether the farmers, forming 75 
)"er cent af the nation's population, 
have been singled out to be the suf-
ferers in the present day price-
mechanism"-Deccan Herald. 

~ ~ ~ ifTff ~ flfi ~ CfCfi 
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~, ~~ f.f;m<if it; ffiM'i ~T I 

''The Commission pursued an aim-
less course. From its very incep-
tion, its main idea was that inflation 
could be controlled by keeping down 

the procurement price. The course 
of inflation lay in the monetary and 
fiscal fields. The rise in the price of 
foodstuff was the result and not the 
cause of the inflation, which was 
caused by the growing plan invest-
~ent . unaccompanied by a compara-
tive mcreaSe in the national out-
put." 

"The COre of food policy for the 
Jast 30. years has been to run 
public distribution system to serv: 
largely metropolitan and urban in-
dUstrial areas in normal times." 
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whereas agricultural commodities went 
up from  Rs. 158 to Rs. 174.
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?̂ Ŷ cTT  ̂^  ^*T t  I ^  ^
^  Fpit  ĈT I  I 3fY
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~ijffi'~f'lqf~Gl ~~ I ~~ ~f!;f
lI'TPfT lI'JPf<ffrn ~)\~~.\ ~f~qfucT ij-
~lfctr JftTCf'.q. t: I ~~!;flfl'l( lf~;:r<ff.qcT ~ 

... ~ ~ C'\ 

~ !fi, !fim: 9;fTq; sr~Pf 1 0 8 ~ ~'R 

~ !f~ arnTlfT ~ J,fu: f~ l!.~fufr .r 
114 ~ 0f(fTlfT ~ I ~~T, l!.f;:rerf~T~ 
~ '11' ~~ q;~ #tTCfT~ ~ ~n: ~~ 
om- m~T srnf~ f1li'ffi <til' mit ~ I 
SHRJ DAJIBA DESAI (Kolhapur): 

As the Minister will agree, there is a 
fall in agricultural prices and increase 
in industrial prices. There is an in-
creasing disparity in the prices of ag-
ricultural goods and industrial goods. 
This illvolves (1) a policy question, (2) 
the administration and (3) co-ordina-
tion. Last year the Janata Govern-
ment declared free trade, where the 
prices of agricultural goods trend to 

come down. Because, especially in 
India, in the last thirty years, when-
(":er . there was free trade, the agri-
culturists or the cultivators had to 
sell their produce in the buyers' mar-
ket, because there is distress sale 
The~' are distress sales, but the in-
dustrialists sell their goods in a 
seller's market. So, the first question 
is whether the Government of India is 
going to correct this poliCy so as to 
gi ve protection to the agriculturists. 
Therefore, may I ask whether they are 
prepared to overhaul the entire Agri-
cultural Prices Commission and its 
terms of reference, because the terms 
of referenCe include: 

"Likely effect of prices also on the 
rest of the economy. particularly on 
the cost of living level. level of 
wages and the industrial cost struc. 
ture.'· 

That means. the Ag~icultural Prices 
Commission is directed to keep the cost 
Of living below a certain level, and the 
industrial cost structure at a particu-
lar level. That means they have to 
continue to reduce the prices of agri-
cultural products. Therefore it is a 
pertinent question whether . GOvern-
ment is prepared to overhaul the terms 
of reference of the Agricultural Prices 
CommissiOn because it is on this basis 
that the Commission is fixing the 
prices. 1'here are complaints that the 

(CA) 

price of cultivation is not correctly 
taken into consideration. The hon. 
Minister stated that he has got the cost 
of production figures from various uni-
versities and other authorities, but 
they take into account only the cash 
expenditure on cultivation, land rent, 
interest on cash expenditure etc., but 
not the cost of living of the. cultivator. 
The problem of the cultivator is that 
he has to spend whatever he gets from 
the prodUCe On his entire family. That 
means, the agriculturist has to look to 
the cost of production as well as to his 
cost of living. but the Agricultural 
Prices Commissi'On is not directed to 
look to these two things. So, that is a 
major issue. 

Secondly. there is the question of ad. 
ministration. The Minister agrees 
that this is the first time that they 
have announced the support price for 
wheat before the sowing season, but 
may I ask the Government what hap-
pened in the case of rice, maize, bajra 
and jower? They have declared the 
priCe only after the harvest. That 
means there was no control on the cost 
of culth·ation as well as production. 

The third question I want to raise i~ 
this. They have declared the price but 
who is to purchase? The State 'Gov-
ernments have to purchase. Can the 
Minister tell us that the entire pur-
chasing machinery in the country is 
working? No. There are very few 
centres. In the caSe of Maharashtra I 
may tell the House that unless there is 
a godown, they cannot open a centre. 
In other States also, the position is the 
same. That means they declare a price, 
but there is no agency to purchase 
even at the support price, which is the 
lowest. and there is no money also. 
So, may I ask the Government whether 
they can direct the State Governments 
to increase the number of centres. allo-
cate whatever money they require so 
that they can open centres at every 
mandi. every village bazaar, sO that 
they can purchase. 

The Minister might have heard or 
read that in Kolhapur. nearly 50 lakh 
maunds of gur come into the market. 
But the prices are going down. They 
have offered a satyagraha on the Na-
tional Highway Bundh. They are de-
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manding that the price of atur should 
be fixed. May I ask the hon. M1niater 
whether the Government will fix the 
price of gur in this season! 

SHRI SURJIT SINGH BARN ALA: 
The han. Member has questioned the 
removal of restricLons on the move-
ment of' fooagralns. In thp. first ins-
tance, I would say, I think. this was 
a very good policy t}~at was follow~d. 
It is a very ~ccessfui policy. It has 
8hown re.ults. Earlier, for some years, 
the country was divided into differ-
ent zones and sub-zones. Even a dis-
trict was sometimes made a zone. An 
agricultural produce could not come 
from one distr~ct to another district 
within the State. The restriction was 
quite tight. In some States, When the 
people tried to cross the border. they 
were arrested. The people were very 
much agitated against it as to why 
there should be so much restriction. 

What happened in those days was 
that, for example, the price of wheat 
was Rs. 105 per quintal, the farmer got 
only Rs. 105 but, ultirr.ately. in Bom-
bay market, the wheat was ielLng at 
Rs. 4.50 per kg. or Rs 5 per kg, and 
in some distant markets, the price was 
mIl higher and it was not available in 
full quantity. Only the trader got the 
benefit. All the benefit went to the 
trader. nothing to the State Govern-
ment or the Fel. Now, tJy the removal 
of the zones, there is a free movement 
of foodgrains throughout the country 
and the prices are prevailing at a nor-
mal rate throughout the country. 

I have been to distant places in the 
country I have been to the eastern 
areas, far-flung areas, in Nagaland, 
Meghalaya and Man:pur and I have 
abruptly gone to small shops on the 
roadside and enquired about the prices 
and the availabi'ity of foodgrains. 
They are getting a'most at the same 
price, just 2.0 paise or maximum 30 
paise more than the price prev~ iling 
at Delhi So, the prices in the whole 
country have stabilised and the avail-
abl'ity of foodgrains is gOOd. This has 
been the result of the removal of res-
trictiona. 

He mentioned that in the fixatiOn of 
price like thla, the ConllUmers is alao 
taken into coniideration and asked 
what will be the effect on the entire 
population. This has to be so. This 
is very necessary because tbe food-
Irains are consumed by the entire po-
pu!ation. It is a commodity which 
goes for the consumption of the entire 
population. So, we have taken into 
consideration all the factors, the inter-
est of the producer and the consumer 
also. The interest of consumer also is 
to be taken into consideration. SOme of 
the consumers are very poor and their 
interest also has to be taken into con-
sideration. 

Then, he said that the prices (If 
some commodities were fixed only after 
the harvest. That is correct. I have 
admitted that. It is for the first time 
that we are experimenting it and we 
have, for he first time, fixed the price 
of wheat and gram only and not of 
other commodities. We have not been 
abl~ to do that. But from now on, re-
garding other commodities also. we 
will be fixing the prices before the 
crops are sown. 

Further he mentioned that in Maha-
rashtra, there are no purchase centres 
and that the Maharashtra Government 
is not purchasing. Of course, I will 
go into th;s matter as to why they are 
not purchasing at a particular centrc 
at Kolhapur or at some other place. 
Regarding the purchase centres, we 
have made efforts that there should 
be Fe! purchase centres or the state 
Government purchase centres. The 
Fe! is a;so setting up purchase centres 
in the States where they are allow-
ed to do so because it depends on the 
State Governmnt. If they want the 
FeI to come and undertake the work, 
they will so, as they are doing in Pun-
jab, Haryana and other States. But 
if the States want to do it tnemsel-
ves it is upto them to do it. So, my 
eff~rt is that purchase centres should 
be nroviderl in all areas so that proper 
purchase from the farmer can be made 
and the farmer is not made to travel 
long distances. 
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MR. SPEAKER: You have not ans-
wered one Of his questions. What he 
has asked was that the terms of refer-
ence are loaded against the cultivator. 
He said that you are only looking into 
what the consumers want and not the 
cultivators' interests. 

SHRI SURJIT SINGH ~ARNALA: 
Weare having a fresh look into the 
terms or reference. 

PROF. P. G. MAVALANKAR (Gan-
dhinagar) : I am very happy that you, 
Mr Speaker, selected this subject for 
call attention, perhaps because noth-
ing very dramatic has happened and, 
therefore, this subject came up for dis-
cussion and I am grateful to you for 
that. I was also glad, as I just now 
learnt, that you are also a Kisan! I 
am also gratified that the ballot has 
favoured me. 

I came across this problem of agri-
cultural people. and the farmers in 
particular. more' acutely-I am frank 
with this House-only in the last elec-
tion when I got my constituency chan-
ged from Ahmedabad to Ahmedabad 
and Gandhinagar when more than 100 
villages came into my constituency. 
Naturally. I went into all those 
villages and looked into their prO-
hlems at depth and then discovered 
at first hand and afresh, becaUSe up till 
then what I learnt was copy-book 
understanding of farmers' problems. 
Now what I understood was in a prag-
matic way and through a direct ap-
proach_ Therefore, I am grateful that 
I got this rhance_ 

My first point is-I am glad that the 
Minister himself is a farmer and, there-
fore, he has a special understanding 
Qf the problem_ It does not happen 
that in a par1ia~ntary democracy all 
Ministers are necessarily experts of 
their departments. But thank God, 
at least Mr. Barnala is an expert in 
what he is saying and doing. But 
what I want to suggest is, and my 
first point is, before I come to the 
question Sir, T win be brief in my 
questions-that for the last 30 years 

and more a general climate has been 
so created that the farlI'-er is not only 
neglected but is almost continuously 
iruwlted .. _ . 

SOME HON. MEMBERS: Yes. 

PROF. P. G MAVALANKAR: TMt 
means that this government 'will haw'! 
to do a lot in terms of changing thl'. 
face as also the emphasis because a 
person who is at the very centre of 
the economic activity and a person 
who stabilises the entire nation is not 
only neglected, but on his face a num-
ber of insults are thrown. That posi-
tion and tha t aspect must go .. _ . (In-
terruption:;; My friend. Mr Kamath 
says that it was due to the -Congress 
government- I am not interested in 
this government or that government. 
but I am talking in general. 

Let us go into the facts_ What hap-
pens in urban areas? I ('orne from 
Ahmedabad, one of the major cities. 
In the urban sector the people are 
more vocal. there are morc trade unions 
and more strikes. 1hJ.agine, if the 
entire farmers' world goes on strike, 
what wilt happen? ... \~lnteTTUptions) 

People will have just to give a thought 
to this problem. Thank God, OUr far-
mers never think in terms of going on 
a strike, althougl'1 they have got a 
number of reasons to find out why they 
are not getting justice, why tbey 
ought to be more revolting and more 
agitaing for their rights and demands. 
Therefore, my tim submission is: let 
the Minister know, let tbe House know 
-not that the Minister does not know 
or the HOUSe does not know, but it 
is worth repeating, that the rural peo-
ple particularly after the advent of the 
Janata government and I am glad 
about it, have nOw 'become cOrulCi.oU9, 
awakened and alert and if, in this 
background, the new' J'anata --Govern-
ment is not sufficiently attentive and 
is going on with the same old eovern-
mental policy Of complacency and' 
cal'elessness, then you are beading 
for danger. From that point of view, 
I am now asking him one Or two V«'y 
precise questions. 



315 Prices of Agricul- NOVEMBER 24, 1978 tural Products (CA) 316 

[Prof. P G. Mavalankar-contd.] 
First is about the Agricultural Prices 

Cummission. I want to ask Barnalaji. 
First of all, we the Members of Par-
liament from both sides of thp. House 
and in fact from all sides of the 
House, have been demanding again 
and again' for adequate and, if possi-
ble, more representation for farmers 
and farmers' interest. at all levels in 
the Commission. Why is the govern-
ment not doing anything regarding 
that? 

My second point is-my friend, Mr. 
Dajiba Desai also rai.ed it and I am 
',Ire th\? Minis~(;r- knows-that the 

l'!TlS of reference ,",'cre bid down as 
back as 1965 and 13 years have gone 
by. Why has not the government 
taken activc stcp~ to rev:se these 
terms? He is saying that he is doing 
it. but I want an aSsurance on the floor 
of the HOli~e that he will do it before 
the end of the ~·ear. and that the terms 
rf rcIcrrC'nC'c will bc r~ldi('ally a:tcred 
to ~uit the inlerests. the convcniences 
3!1d advantages of the farmers anj not 
merely the industrial sectors and the 
urban people. If that is done. then I 
am quite mre that will be a good 
thing. Sir, I want to say the last 
point about composition of members 
of APC. The new Chairman of APC 
is Dr. Kahlon. He is a Dean from 
Punjab Agricultural University. He is 
an expert on the subject. He has also 
said that mere appointment of com-
missions will not do. The terms of 
reference to the Commission should be 
re-constituted and the whole thing will 
have to 'be looked at from integrated 
price structure. I want an assurance 
from the Minister that all these things 
will be looked into. 

13 hn. 
Finally, Sir, the Minister hat! talk-

ed about discussion with the Chief 
Ministers. I want to ask him will he 
impress upon the Chief Ministers-
-some ot them are F"mance Ministers as 
well-that when they ~ 10 in for taxa-
tion pl'dposa~because thOse propo-
sals are now coming soon-let them 

not tax the agricultural inputs in such 
a way that the price automatically goes 
up 200 times or 300 times and the far-
mers in spite of the good intentions and 
investments do not get the returns. 
The gap remains and sometimes the 
gap increases, What is hp. going to 
do to see that the gap not only does 
not increase but also decreases by a 
rational, just and sane policy. He 
should impress this fact on his col-
:e<iguc. the Finance Minister at the 
Centre. If this does not happen then 
I am quite sure the farmers will be 
legitimately angered and will be right 
in revoHing, and once the revolt takes 
place 1 hen onl~; God knows what will 
hClppen to our country. 

SHRI SURJ1'1' SINGH BARNALA: 
I have alrcacl~· repHed earlier that I 
have lookc'd jn~o this matter of taxa-
tion, I have written ktters to the 
Stale gOYeI'lln;ents not to lc\'Y further 
~,I"l''' '111', ~!isCJ tn ckn-s,s(' the taxes 
th .. t ,Ire alrc:ld~- thNC', The olhpr point 
'.\",S r,g.lding APe, I have already 
lTl,nlio"crl thn' the terms of rdC'f('nf.'c 
or APe' are under cO'1sicleration. We 
:j'~' j(Toldng inl" this matter. 

Then he has mentioned about far-
mers' interests on the APC. Sir, the 
farmers' interesf$ on the APC are 
prutccteci, We have an advisory com-
mittee also. That is constituted by 
only farmers. They were mentioning 
about one member earlier that he is 
not a small farmer and small 'farmers 
representation should be there. I have 
enquired from the member of the 
APe, farmers" representative and he 
has told me that he has only six acres 
of land. Six acres of land is not much 
for a farmer. This is the information 
I have received and I am sharing this 
information wfth the House. 

Then, Sir, he has mentioned that 
the farmer-nas been insulted earlier 
and he should not be insulted now. 
We are making an all out effort to see 
that ,farmer snould be given proper 
place in the society that he deserves. 
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J.e. 
MR. SPEAKER: The very fact tl:.at 

a farmer has beeri appointed Hie Agri-
culture Minister shows that rIue in~. 
portance is attached to the farmer, 

PROF, P. G, MAVALANKAR· The 
terms of reference' of APC shou'ld be 
finalised ~y end of the yen 1', 

13.03 brs. 

ANNOUNCEMENT RE: APPOINT· 
hlE~n OF C):\BUTTEE ON THE USE 

OF LA1W;U,'\ ,';E 

l\1K SFCAKER: ~;Ln;b",-, are 
aware th<lt the quc~li()l 0" '"I"'T"'e 
has be'll l'<,i,.,:'d o!] ';h",' n.p~r'. 0';'" c:~c 
House i;'O~l1 time to timC'. /,1 the 
meeting h~jd by 111(' \\'j,l1 LC3der~ of 
Par:j~~::/G:'Ol'~)~ u:l :.!-i .:\ugu~t, lUie it 
was felt tklt such m~ltjer~' might not 
be r",:,:cd in i he Hou,;c ["(J;n (1<.' to 
day and it would be rn,)(C' approP;'iatc 
if controversies relating to ]3ngU<lge' 
which <lre brought to notice by Mem-
bers, are p~ced {or consideration be-
fore a Committee to be appointed by 
the Speaker. 

The Committee shall pcrform such 
other functions as may be assigned to 
it by the Speaker from time to time. 

The Committee shall give its recom-
mendations and views to the Speaker 
on matters referred to it with due ex-
pedition. 

The term of office of the Committee 
shall not exceed one year. 

I have accordingly constituted the 
Committee consisting of the following: 

1. Shri Jagjivim Ram~Chairman 

2. Shri Dhanik Lal Manna} 

3. Shrimati Parvathi Krishnan 

4, Prof. P. G. Mavruankar 

5. Shri 'Samar Mukherjee 

fl. Shri A. Bala Pajanor 

7. Shri Ratansinh Rafda 

8. Shri Rasheed Masood 

9. Shri N. K. Shejwalker 

10. Shri C Subramaniall) 

11. Shri P. Venkatasubbaiah 

-
13.85 brs. 

The Lok Sub/HI (tdjrJ1[fr;Cd JOT Lunch 

til! /<'oll,'tc..:n oJ th? Clock. 

Lr'J.; .j:li>i Tr.-,(~.<:"1IIukd uJlrT 
L 'eli 'I: ! I II~; ,l(tcs jJ(ib,erl Fourteen 
U} : 1:: / 'l(J,'k 

[MR. DEPUTy-SPEAKER in the chair] 

::11£\,1':\(, IlEALTH BlLL 

Ij) rtLPOHT OF JOINT COMMITTEE 

DR. SUSHILA NAYAR (Jhansi): 
beg to present the Report of the Joint 
Committee on toe Bill to consolidate 
and amend the Jaw relating to the 
treatment and care of mentally ill 
persons, to make better provision with 
rcspect to their property and affairs 
and for matters connected therewith or 
incidental thereto. 

(ij) EVIDENCE BEFORE JOINT COM· 
MITTEE 

DR. SUSHILA NA YAR: I beg to lay 
on the Table the record of evidence 
given before the Joint Committee on 
the Bill to consolidate and amend the 
law relating to the treatment and care 
of mentally ill persons, to make better 
provision with respect to their property 
and affairs and for matters connected 
therewith or incidental thereto. 


